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Mr. Speaker: Hon'ble Members now the Parliamentary Affairs Minister will make
obituary references.
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Mr. Speaker : Hon’ble Members, I associate myself with the obituary references
made by the Hon'ble Parliamentary Affairs Minister and the feelings expressed by other
Members of the House. I fee! grieved on the sad demise of Shri Prabhu Singh Mann, 2
great freedom fighter and the uncle of former Chief Parliamentary Secretary, Haryana
Shri Ran Singh Mann. I also feel grieved on the sad demise of Smt. Subagwanti, mother-
in-law of Shri Ashok Kumar Arora, MLA. She was 75 years old and was a religious
woman.  pray to almighty to give peace 1o the departed souls. I will convey the feelings
of this House to the bereaved families. Now, 1 request all of you to kindly stand up for -
two minutes to pay homage to the departed souls.

(At this stage, the House stood up in silence for two minutes as mark of respect
and to pay homage to the departed souls.)
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Mr. Speaker : Hon’ble Members, Now the question hour.
Up-gradation of Schools

*1304 D, Hari Chand Middha : Will the Education Minister be pleased to
state—

(a) whether there is any proposal under consideration of the Government to
upgrade the Government Middle School of village Talauda and
Government Primary School of village Lohchab in Jind Constitueney;
and

{b) if the reply to part (a) above be in affirmative the time by which the above
said Schoots are likely to be uperaded ?

Education Minister (Smt. Geeta Bhukkal Matanhail) :
{2} Government Middle School, Talauda : No sir, Government Primtary Schoot,
Lohchab; Yes Sir.

(b) Government Primary School, Lohchab is likely to be upgré&ed in academic
session 2013-14.
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Legal Provision for Control of Sexual Offences

#1339, Smt. Sumita Singh : Will the Chief Minister be pleased to state whether
there is any proposal vnder consideration of the Government to make any specific legal
provision for effective control over sexual offences against women at the State level 7



(6)4 Eframon e v [4 =rd, 2013

Industrics Minister (Shri Randeep Singh Surjewala) : Sir, a Statement is laid on
the Table of the House.

Statement

The State Government is fully committed to ensure complete safety and
protection of women. The Government has already taken a number of gteps to provide
safety and security to them. The State police is strictly implementing Criminal Laws -
hoth Ceniral and State, in order to protect citizens, especially women, and also to detect
crime and to prosecute ctiminals. Tn this regard, Central Laws - both subgtantive such as
Indian Penat Clode as well as Procedural Laws such as the Criminal Frocedural Code and
the Indian Bvidence Act, play a major role.

The relevant laws have been amended to strengthen the hands of the law
enforcement agencies. The Courts have also taken initiatives to fast track the trials in
such cases. As a result of the combined and well coordinated efforts of all the organs of
the Criminal Justice System, now many criminals have been convicted within a very
short period, sometimes as short as approximately two months, thus having a deterrent
effect,

Laws regarding serious crimes against women have now been made tmore rigorous.
On 03-02-2013, the Government of India has promulgated the Criminal Law’
{ Amendment) Ordinance, 2013 providing for amendment in the Indian Penal Code, the
Code of Crimminal Procedure, and the Indian Evidence Act. A new word ‘sexual assault
has been substituted for rape widening the scope earlier provided for rape. The
punishment for sexual assault has also been enhanced. Section 376A provides for capital
punishment death penalty for offences punishable under sub-section( 1)} or sub-section(2)
of section 376 where sexual assault Jeads to death of the victim or leaves her in ‘persistent
vegetative state’. In such cases, the minimum punishment will be imprisonment for 20
years which can be extended to natural life of the convict o death. As per section 370E,
capital punishment may also be awarded to repeat offenders i.e., persons who have been
previously convicted of an offence punishable under segtion 376 or section 376A or
section 376C ar section 376D and are subsequently convicted of an offence punishable
under any of the said sections. In the case of sexual assauit by a gang 1.e. where a person
is sexually assanlted by one Or more persons constituting a group action in furtherance
of common intention, each of those persons deemed to have committed the offence of
sexual assault, regardless of gender, shall be punished with minimum 20 years of rigorous
imprisonment, and shall pay compensation to the victim, as per section 376D, Further,
the age of congent has been rajsed to eighteen as against sixtecn earlier.

Section 3534 TPC was earlier bailable and was punishable with imprisonment of
either description for a term upto 2 years, or with fine, or with both. Now, it has been
arnended to make molestation punishable with imprisonment of either description for a
term of one year which may extend to 5 years and shall also be Hable {o fine. In addition,
this offence has now been made non-bailable.

Voyeurism and stalking have also been defined in the Ordinance. Sections 354 C
and 354 D have heen added respectively in this regard in the TPC.

Section 509 TPC (Eve-teasing), earlier puniéha‘ble with simple imprisonment up-
to 1 year or fine or both, has now been made punishable with simple imprisonment up-
to 3 years and fine.
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Two new sections 326 A and 326 B have heen inserted in Indian Penal Code to
deal with offences related to 'acid aftack’. Section 326 A, voluntarily causing grievous
hurt by use of acid, ete. provides punishment of either deseription for a term which shall
not be less than 10 years but which may extend to imprisonment of life and with fine
which may extend to 10 lacs rupees. Section 326 B deals with attempts to throw or
administer acid with intention of causing permanent or partial darnage, erc, shall be
punished with imprisonment which shall not be less than 5 years extendable upto
7 years and fing,

The scope of section 370 has been widened and made more stringent to deal with
trafficking of persons.

The Protection of Children from Sexual Offences Act, 2012 Le POCSO Act,
which came into force on 14-11-2012, deals with sexual offences against persons befow
the age of 18 years. The Act defines a ‘child’ as any person below gighteen years of age.
Being gender neutral, this definition provides equal protection to both the male and the
fernale children. The burden of proof has been shifted on accused in case of serious
offences under this Act. Non-reporting. and non-recording of offence have been made
penal. Several child-friendly procedures - both during investigation and trial, have also
been introduced.

The implementation of the provisions of The Protection of Children from Sexual
Offences Act. 20)2 and The Criminal Law (Amendment) Ordinance, 2013 is being done
meticulously.

A Victim Compensation Scheme has been approved by the Government with the
coneurrence of Hon'ble Punjab and Haryana High Court, under the provigions of section
357-A of the Cr.P.C. This Scheme provides for compensation of Rs. 3.00 lakh for rape
victims and others, drawst from a fund created by the State Government.

The Government has decided to establish 21 Exclusive Courts in the State to fast
track trials of cases of sexual offence against women. Inthe interim period, under directions
of the Hon'ble Punjab and Haryana High Court, 12 Courts have begun to function as
Exclusive fast track Courts for crime against women.

In order to rein-in criminals convicted in cases of buying or seliing minors for
purposes of prostitution, rape with 2 woman below sixteen years of age, murder with
rape, habitual offenders, criminals convicted in very heinous offences, convicts on death
penalty, convicts detected using cell phone or in possession of cell-phone/SIM card
inside the jail premises etc., the State Government has amended the Haryana Good
Conduct Prisoners (Temporary Release) Act and notified the same. Now, such criminals
will not get the benefit of parole or furlough.

With a view to provide safety and security to women and to prevent sexual
offences against thern, it is the eamest endeavor of the State Government to make and
strictly implement suitable Laws as also to implement the Central Laws enacted by the
Central Government from time to time. In this regard, the Hon'ble Member may give her
valuable suggestions which will be duly considered by the Government.
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given in adoption just like that. There are set provisions and regulations defined under
adoption and Maintenafice Act which need to be complied with. Two more questions
have been asked by mw learned friend . One qua mobile phones, While 1 can understand
that she has an apprehension but to say that mobile revolution is responsible for spreading
crimes is per sc wrong . Personally or as also on behalf of the Government, I respectfully

disagree with that. 1 do not think mobile revolution is something that is derogatory to
progress. There are close to 100 crore cell-phone connections ir this country today

against the population of 125 crores.
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Sir, every technology is amenable to some misuse, 1 agree. She has raised a valid point
that during classes students should not be permitted to use it. That is a very valid point.
We will issue necessary instructions, Although teachers are already well aware that
when the teaching is going on, whether i their schools or colleges you should not be
using mobile cell phones in the course of lessons in your class room. But outside the
¢lass room, to prohibit children from using cell phones perhaps, will be a rudimentary
and may be really counter productive to security of the children and their communication
with their parents. Sir, third question that my learned friend has asked is regarding those
girls who are above 18 years. Sir, the age of majority here is 18 years, Now the new
Criminal Law Amendment Act, 2013 has come. There also the age has been increased
from 16 years to 18 years. So, anybody less then I8 years now is considered as a child
and once you have acquired the age of 18 years, then you are considered as an adule, Post
that you are free to do some acts by your own violation. The law recognizes in this
country thai when you are mature, enough to take some decisions yourself and I think ot
that if a child, whether it's boy or girl, voluntarily decides to marry another persod, then
the law recognizes their right to marry voluntarily. However, any case that éomes to our
notice, which is & case of forcible consent, or a consent that is not voluntarily or it is not
by volition then the provisions of the Criminal Amendment Law Act and the Indian
Fenal Code will come into play. Various new offences have now been added that T have
already enlisted in my statement. I had earlier stated this when member Was not present
because she wete pre-occupied elsewhere and all those provisions have brought to the
notice of this House. Rest assured that we will do our best but to change the age of being
an adult would not be possible at this juncture and to say that we should bar cell phones
altogether for children perhaps may be a little too much but inside the tlass tooms, we
will make sure that they turn their cell phones off, ’

oY v T S s TEIY, WA TR o 4 s menr < w5 off 9 areamrg
% @ they have been taking so many steps for the protection of the women. Even the
law is amended and there are so many sections which have come for the protection of
women. WY # # 78 A guwr TR B v STve 09 # these are only covering the
offences of the rape etc, for the women. But whether the other offences which are only
carrying the imprisonment upto three year like outrages o modesty like using the sin
language ete. will also be covered by the fast track courts or not and any step may be
taken for the covering the petty offences in the fast tracks for the women. Secondly Sir,
I woulid also like to ask that in offences of the rape ete. the charge-sheet is sybmitted
within 60 days or 90 days and in the small offences like outrages on the modesty and
using the sin language for the wornen or the girls, there is no limitation of submitting the
charge-sheet because the accused after sometime is released on the bail and there isno
time limit for submitting the charge-sheet. BE S W9 & wref 6-6 wftd alv v v
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of the accused on the bail, there is a specific time of two months of submitting the
charge-sheet to curb the atrocities on the women. T8 WU 4 o & ity 9
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Shri Randeep Singh Surjewala: Speaker $ir, my learned friend has asked two
questions. One is about the nature of cases that would be tried in the fast track courts. He
is an eminent lawyer himself and T will possibly not dispute that there are 2 number of
categories of cases where the trial needs to be expedited. Butitisa fact of the life that the
nurmber of Judges compared to per capita population in this country is dismally low and
that is why the pendarcy of cases has been a matter of some concern across courts
irrespective of the category of cases. Speaker Sir, that is why the pendencey of cases has
been a matter of some concern across the courts irrespective of the categories of cases
Pursuant to the incidents that happened in Delhi with one of our daughters, Supreme
Court and Government of India consequently issued certain directions and a certain
category of cases, which in this case is rape has been assigned to Fast Track Courts. The -
whole purpose being that these Fast Track Courts will ensure dispensation of justice
and deterrent sentences and both these will cumulatively lead to protection of women
in general and a deterrence against commission of such offences in particular. So, o add
more categories of cases here at this point of time may not be possible. However, one
thing pointed out today is that cases under protection of children from sexual offences
should also fall in the same category as rape cases and they should be shifted. Speaker
Sir, we will consider to make an appropriate reference to the Hon'ble High Court for at
least considering these two category of cases fe. the current rape cases that they are
trying in Fast Tract Courts plus cases under the protection of children against sexual
offences so that atleast these Lwo categories are clubbed expeditiously and decided. Qua
the rest of the categories to be added here, the whole purpose of Fast Track Courts may
get defeated by addition of many categories. His second guestion is really part of the
fivst question that I have answered qua petty offences. Petty offences need to be tried
expeditiously I agree and I can assure that the prosecution department of the State of
Haryana will do its best within its means to ensure that atleast challans are presented on
time and prosecution takes minimal possible adjournments. Thirdly, 1 also want to tell
the House, $ir with your permission and also to my learned friend that Clovernment of
Haryana besides all the pro-active steps we have listedd has also brought the Women
Commission Act which was passed by this Legislature, Haryana State Women Corrnmission
as also the Commission on Protection of Children have already been conatituted, We
have also now Special Anti Human Trafficking Celis for Human Trafficking, for Immoral
Trafficking and Prohibition of Child Marriage Act. We have also designated one officer
in sach Police Station as Juvenite Child Welfare Officer. Besides all other things we
have done these are some other measures that we have taken.
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Criteria for up Gradation of Schools

StAkE
a) the criteria of up-gradation of schools in Haryana in the preview of new
Education Policy; and
b the number of schools proposed for up-gradation in Julana Consti tuency?
Education Minister (Smt. Geets Bhukkal Matanhail) : Sir,
(=) Statement is [aid on the Table of the House.
8r.  Schooi No. Enrolment Land Distance  Mumiber of
No, Level from (lass
fearest Rooms
School
1. Primary to 150 Students from st to Vih ciass T acre 2 Km 8 Clasg
Middle and at least 25 students studying in Rooms (at
class Vih for the last iwo years; least ohe
andl ‘ room per
} section)
If there is more than one Primary
Schiog! in g village then ong of the
school which is having maximum na,
of students and maximuen infrastructure
may be upgraded. .
2. Middlg 10 At Teast 210 Students in classes Vith to 2 acre 5 Km 14 Ciass
3r. Secondary VIHth and at least 70 students should Rooms
be in class VIllth for the iast two years {atleast one
for stanting EXth and Xih classes; ang ‘ Room per
se¢tion)
To & radius of 5 Km one of the Middle
Schools having highest students
strengrh, adequate infrastrngtnee and
easy accessibility may be upgraded to
5r. Sec. stage,
3. High o 150 in classes X 1o Xth as per 2 zere F km 4 Clagy
Sr. Secondary record of Board of School Education Roeoms
Haryana, and (atleast ohe
Toom  per
in a radivs of 5 Km one of the High section)

Schools having highest stadents strength,
adequate nfeastructure and easy
accessibility may be upgraded

Sr. Sec. stage.

(b} In Julana Constituency two schools namly Government Girls Primary
School, Lajwana Khurd and Government High School, Nidani are
proposed for up-gradation as these schools fulill the norms of up-gradation.

T 0 i v e o aTe R o |
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" Mr. Speaker : But this question is pertaining to upgradation of schools. Point
may be same but it is very different question.
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Mr. $peaker : It is a separate question need not reply to this guestion.
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Extension of Lal Dora

¥1325. Shri Rameshwar Dayal Rajoria : Will the Revenue and Disaster
Management Minister be pleased to state whether there is any proposal ander
consideration of the Government to extend the Lal Dora of Villages of Bawal
Constituency; if so, the details thereof ?
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Mr. Speaker : Dangi Sahib, [ will give you a chance to speak. Please sit down.
Hon'ble Minister, have you completed your reply?
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Construction of Polytechnic College

*1543. Shri Ghanshyam Dass Garg : Will the Technical Fducation Minister be
please lo state the time by which the under construction Folytechnic Cotlege of
Sector- |3 of Bhiwani City s likely 1o be started 7

NToTe *i5ft (o mr ) ; Wt Gt wrven ror e, T 13, o =
NG o b 7 SAeiforeE B 201314 W T B A ‘

aﬁwwnﬂ:m‘ﬂﬁmﬁmwﬂnﬂamﬁﬁ%gﬁma&
for s agaeiloR Sy @1 Fratr af i T T Wit ST FAw 9, kR okl
2

oft w8 weny : sEze wRYa, AEAEE PO I P T o ww g s
mwﬁmaﬂtma‘rﬁmﬁaﬂ%mweﬁwwmﬁwﬂm
I TR oY yEd) Bften FHT B ot ¥ qhe ¢ 7E 9% a2 Pt = e
ﬁsﬁﬁfmmwg?wnwﬁwﬁs“mwwﬁsﬁwﬁﬁawﬁﬁwﬁﬂ, LEER
sl s wffrafiy, oo Swierol, 2amerie i @ T T T G

Status of Consolidation Work

*1283. Master Dharampal Obra : Wili the Revenue and Disaster Management
Minister be pleased to state whether it is a fact that the consolidation work was started by
the Department in Pahari, Kharkari, Gokalapura and Mandolin Kalan vitlages of Lohary
Sub-Division during the last years; if so, the status thereof 7
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To Deposit the Road Cut Charges

#1541, Shri Jagbir Singh Malik ; Will the Public Health Engineering Minister
be pleased to state—
(2) whether any permission for cutting of roads to lay the sewerage jines in

Ganaur town was sought from the the concerned authorities such as PWD
(B&R) and Municipal Comrmitiee; if not, the reasons thereof;

(b} whether the department is supposed to pay the charges for road cuts to the
concerned departments; if so, whether the said charges has been deposited
by the Public Health Engineering Department; and

(¢} if not, the reasons thereof togetherwith the time by which the said charges
are likely to be deposited with the concerned department ?

Public Health Minister (Srat. Kiran Chaudhary) :

(1) Yes Sir. The permission for cutting of roads to lay sewer lines in Ganaur
town was sought from PWD (B&R), HSAMB and Municipal Cornmitiee,
Ganaur,

(h) Yes Sir, Public Health Engineering Department bas paid the road cut
charges to the concerned Department i.e. Rs. 3824 lacs to Municipal
Committee Canawr Rs. 39.26 lacs to PWD (B&R) and Rs. 6.45 lacs 1o
HSAMR.

(¢) The reasons for non payment of balance road cut charges of Rs. 8.83 lacs
to PWD (B&R) is due to the fact that the bill raised by the B&R Department
was on higher side and that needs 10 be corrected. The payment will be
made 1o the PWIDNB&R) aunthority after making the necessary correction
ii the B.T bill. PHED will deposit the additional amount to HSAMB in the
manth of April, 2013 after receiving the B.T. bills from the HSAMB.
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Up-gradation of C.H.C.

*1289. Smt. Saroj Mor : Will the Health Minister be pléa'se;d 10 state whether
there is any propesal under consideration of the Government to upgrade the status of
present (.H.C. to Government Hospital in Narnaund Constituency 7

Health Misister (Rao Narender Singh) : Yes, Sir. :
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Mr. Speaker : This is also a separate question.
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100 Beds Hospital in Charkhi Dadri

£1358. Col. Raghbir Singh : Will the Health Minister be pleased to state whether
itis a fact that the foundation stone of 100 Beds Hospital was Jaid down by the Hon'ble
Chief Minister on the land of Udham Singh Jain Charitable Hospital in Charkhi Dadri;
if s0, the time by which the construction work of aforesaid hospital is Hkely to completed
atongwith the amount likely to be incurred thereon ?
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Mr. Satpai : Speaker Sir, this question is also pertaining to my constituency so,
I want to give reply to this question. [ know this case very well. Please alfow me to
speak. seaer ety gy e 9 Rt &5 O FERw & Salg ST oame & o T
%1 5 R o g wrer gt & B wg ol fees M & | (99 v @@er) Speaker Sir,
then why he is asking the question of my constitluency.

Mr. Speaker : Hon'ble Members, please sit down, let the Minister give his reply.
{ Intetruplion).

<ff wagTe : wflE Wy, AR Yy 59 st o e 1w T E eiN lam
ready 1o give better reply. (Interruption). WY WY, gt dorwg ey wyss wd =mq
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Shri Randeep Singh Surjewala ; Speaker Sir, Hon'ble Minister is having better
information. He has been elected from the constituency from which the question is
related. Why are my learned friends from opposition objecting to his reply, though he is
giving an appropriate answer, Let the Hon'ble Minister give reply. He is giving valuable
information to this House. (Interruption).

Col. Raghbir Singh : Speaker Bir, T would like to have answer from the respective
Minister. -

Mr. Speaker ¢ As per rules any Minister can give reply to the question.

Sardar Harmohinder Singh Chattha: Speaker Sir, any Minister can give reply.
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Mr. Speaker : Sangwarn Ji, f you wart to reply as a minister you can.(Interruption)
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Mr. Speaker : Hon'ble Members, now the question hour is Gver.
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Tax Relief to Dying Industry

%1331, Sh. Anil Vij, M.L.A. : Will the Industrics Minister be please w slate
whether there is any proposal under consideration of the Government to give Tax Relief
to the dying industry of Laboratory & Scientific Goods in the State; if so, the details
thereof ?
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To Open I} in Pataudi

*1511. Shri Ganga Ram ; Will the Industrial ‘Fraining Minister be pleased to
state—-

(a) whether there is any proposal under consideration of the Government to
open an IT1 in Pataudi assembly constituency; if so, the time by which it
is likely 1o opened; and

(b) if the reply to part (4) above to is in negative, the reasong thereof 7

() &, S o Y o, g ey F e o g g Pl s @ o
Nl

(=) wer g =g geEr

Canstruction of 33 KV Power Sub-stations

*1267. Shri Jai Tirath Dahiya : Will the Power Minister be pleased to state the
time by which the 33 KV Power Sub-stations are fikely to be started in village Palyi and
village Nandnaur (Rai) ? ; .

Trorelt st (e arorr g aver - ST, s W Oy oRer ¥ e G wng
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Vacancies of Primary Teachers .
*1346, Shri Aftab Ahmed : Will the Sducation Minister be pleased to state—

(2) The number of vacancies of Primary Teachers in Haryana together with
. the steps being taken to fill up these vacancies durin £ the current year and
likely to be taken in the next year; and '

{(b) The nurmber of Class Rooms, Laboratories, Toilets ere. that have been
added in the Primary and Secondary Schools in the State in last 5 years ?
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Construction of Sub-Divisional Hospital
#1411. Shri Jarnail Singh : Will the Health Minister be pleased to state whether
thereis any proposal under consideration of the Government to construet 2 Sub-Divisional
Hospital in Ratia; if so, the time by which the work on the said Hospital is likely to be
started 7 '
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To Develop All Town Park

#1419, Smt. Kavita Jain : Will the Chief Minister be pleased to state whether
there js any proposal under consideration of the Clovernment to develop a Town Park in
the proposed Sectar 16 of Sonepat ?
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To Open a Girls College in Nangal Chandhary
#1423. Rao Bahadur Singh : Will the Education Minister be pleased to state—

(a) whether there is any proposal under consideration of the Government 10
open a Girls College in Mangal Chaudhary; and

(b) whether there is any proposal under consideration of the Government 10
uperade the Middle School of Bayal ?
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Grant for Development of Colonies
1428, Shri Jagdish Nayar : Wil the Chief Minister be pleased to state—

(a) whether therc is any proposal under consideration of the Government 1o
release any grant for the development of colonies falling in the limit of
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Municipal Committes of Hodal city together with the amount incurred on
the development of Hodal city during the fast three years: and

(b) whether any scheme has been formalated by the Government to drain out
the water of Hodal ity ?
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. Payment of Wages
*1436. Shri Phool Singh Kheri : Will the Chief Minister be pleased to statew.

{a) the time spell during which wages are being paid to the labourers working
under MGNRECIA Scheme; and

(b whether it is a fact that wages have not been paid to the labourers of Eheri
and other villages for about two years; if so, the time by which their Wages
are Tlikely to be paid ?
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Cases Pending in Consumer Courts

275. Shri Sampat Singh : Will the Food and Supplies Minister be plessed to state
the number of cases peading in various Consumer Courts as on the date either with the
District Consumer Forums or State Constmer Forums or with the NCDRC of the people
of the State of Haryana?
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Posting of Staff in the Government Schools

350. Shri Devender Kumar Bansal : Will the Education Minister be pleased to
snte whether it is a fact that teaching staff, Principat, Clerk, Peon and Sweeper have not
been posted in Government High School of Viltage Bir Ghaggar in Panchkula for the
last two years; if so, whether there is any proposal under consideration of the Government
ta post the aforesaid staff in the said school togetherwith the time by which the abovesaid
staff is likely to be posted ? '
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Number of CETP in the State
268. Shri Sampat Singh : Will the Environment Minister be pleased to state.—

{a) the number of Common Efftuent I'reatment Plants in the Industrial Areas
of the State;

(b) whether the CETP is must in the cluster of Industries; if 5o, the time by
which these CETPs are likely to be constructed in alt the industrial clusters:
and

(c) whether it is a fact that domestic and trade efflusits are being mixed
in CETPs; if s0, whether the domestic effluents does not need a
separate plant; if so, the time by which the separate plant is likely to be
constructed 7
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Checking of Chemist Shops
269. Shri Sampat Singh : Will the Health Minister be pleased to state—

{a) The number of Chemist Shops and other premises dealing with medicines
were checked/raided by the Food and Drug Administration in the State in
the FY 2011-2012 and 2012-201 31 and

{b)  The number of such firms where seliing and purchasing of dr ugs for illicit
use a3 intoxicants were found together with the action taken againgt the
defaulters ?
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Tacilities to Sports Persons

270, Shri%ampat Singh : Will the Minister of State for Sports and Youth Affairs
be pleased to state all types of facilities given to the Sports Persons in Haryana, such as
infrastructure, cash support, employment tc. upto February, 2004 and as on today 7
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Mr. Speaker: Hon'ble Members, 1 am to inform the House that I have recsived an
intirnation from Shri Jaleb Khan, CPS in which he has expressed his inability to attend
the sitting of the House today, the 4th March, 2013 due to his illness.

()

M. Speaker : Hon'ble Members, I am to inform the House that [have received an
{ntimation from Rao Yadvendra Singh, M.L.A. jn which he has expressed his inability to
attend the sittings of the House on 4th March, 2013 and 1tth March, 2013 due ©
personal reasons.

(iif)

Mr, Speaker: Hon'ble Members, I am to inform the House that L have received an
intitnation from Shri Bharat Bhughan Batra, MLA in which he has expressed his inability
1o atend the sitting of the House today, the 4th March, 2013 as he has to attend some
religicus ceremony. ‘

i E—— R —

YN T @) Wghaos BT W

M. Speaker : Hon'ble Members, the Adjournment Motion maved by Shri Sampat
$ingh MLA, regarding losing of meral right of Shri Om Prakash Chautala MLA 10
continue his Membet of the Legislative Assembly and also the Leader of the Oppasition,
which was deferred with the sense of the House on 28th February, 2013 for a later date,
will be taken up today. Now, Shri Sampat Singh, MLA may ask for the leave of the House
{o move the adjonrnment motion. {Interruption)

(Froreht vty ot wordt Rie [eovaTen | e i, deg A s RE e 1Y
e ol oS § 1 andl o <t T T wew o e # \(sfw ud sraeT) Before he takes the
leave of the House, they have got up. (Tnterruption) '

Shri Ram Pal Majra : Speaker Sir, I want to read out the Rule 70 of the Rules of
Procedure and Conduct of Business in the Haryana Legislative Agsembly. It says-
"If leave is granted, the motion shall be taken up on the same day at the
normal hour of interruption of business of if the business on the list for the
. day is concluded earlier, at the conclusion of such business; or at any
other time as the Assembly may decide.”

Mr, Speaker : This will not be taken up if the leave was granted.
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Mr. Speaker : But in the present matter, the Jeave was not granted. S0, if the
leave was granted it could have been taken upinthe same day. So far, no leave has been
granted by this IHouse. Therefore, it will be taken up today.

+ft T e anzE MeTTY, TE veee WA R B o o e B s
TG o1 afte T anw ovg Tee 9 B O wrg Jen Teye ey E ¥ Rrw oy
I BT ARG T G} (99 TF e

Mr. Speaker : Sampat Singh Ji, you may seek the leave of the House please.
(Interruption)

oft o< g wlt - vy s, T 2 oA g fore dan we T & T Y% wEw
9 TR 5 TR # | o o sty S i i el grow o w2 (=¥ 79
EIEHT)
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s ame Rreuift: srmer s, o e o o S RV F R e
(TR 9 araem)

£ ST I SRS anmer wETe, F A gl oy | (g 75 =)

ot sremmet : ardrer of, A et T @R &, o A T 20 wEE ey @
& | {19 =ae) Please take your seats. Let me hear the rule (Interruption)

o g qeoiaren : s AEEY, # AT BereRT ST @ et gl aft o
ot Rt firg o & e o T = 4 1 4 il 9w geurie see B e o R et
¥l T8 vw Tsode Bie & and that adjournment motion, if the leave i granted, the
motion shall be taken up and if the leave is not granted, then it cannot be taken up. With
your permission, 1 want to read out Rule 70. 3% ety it vmwer Ao o & = we
70 uan 8 7w fadfdead w51 & "If leave js granted, the motion shall be taken up on the
same day..." 5O U9 ©1% R0 | I want to read out further, It YR ‘

ot

. atthe normal hour of interruption of business or if the business on the
list for the day is concluded earlier, at the conclusion of such business or at
any other time as the Assembly may decide.”

Therefore, according to this Rule, this motion can be taken at any time on any
day as the Assembly may decide. (Interruption) Sir, the leave has not heen granted.
Theretore, this may be taken up today. If my learned friends are so keen and they do nat
realize that the Speaker has residuary powers under these very Rules and also as per the
Parliamentary Practices where the Speaker by taking a sense of the House can always
proceed with either a motion or with any other proceedings in the House, Sir, at the end
of the day. the House is supreme and the House is bigger than all of us cumulatively and
individually. When the cumulative wisdom of the House is taken, then the Speaker can
appropriately decide. So, it is only a motion qua probity in public life. (Interruption)
Why are my ical*ljxed friends so scared? They keep saying everywhere that we are ready
for a discussion. (Interruption) 319 e % el wame Wyry et 8 1 ammet fee W el
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Whenever I speak, 3TS1 o} ot w2l 1 ey o a0 & | {7 T BT ST RIS,
T g TR iEw H uR Wl gy Five oft 1 wirer v gam & alie o W TRie
£ & | Let the leave first be taken up then we can discuss everything else. §9 T fortrey
3 vt e et T} o R 7 g we wul @R At e Rige & wi F o e el
fiF UTefit &1 and that Probity in public life should be upheld by everyone and they

should also be concerned about it. Why are they running away? They makea background
for running away everyday. How's that possible, Sir?

Mr, Speaker : Mr. Arora, now you may speak, please, After then Shri Sampat
Singh Ji, will sesk the leave of the House.
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Mr. Speaker: Shri Sampat Singh Ji, you may seek the leave of the House. Fead
[$171 9

aﬁmﬁtﬁwsﬁ@_: v T, S s o & 1 s ETeR ) e wifde T
4T | (3R G e S @ TR o we ey Ty € | (TN T )

ot spemey « o e o, ST AT AT TEHANT W T2 | (¥R 79 waeE)

oy e R+ i e, TR Wi o SarTed W 95 wed B € | ¥
ot TR T ¥ wears W weer e o A G fet T # (o T e HfiN
fysrge WaeTE iR e T & dry & 5= fed ey BT Wl g & T ol o
R g T Sl veAr wiiEy | (ER g e Sin, for this I want your leave o
probity in public life. (Interruption) .

Mr. Speaker : Yes, leave of the House may be sought. (Interruption)
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Shri Randeep Singh Surjewala : Sir, we support the motion. #e7¥ihr we, leave
of the House & wef ¥ sro-amt vl % w2 81 ol | (o wwe o o & e &
SORRre wft e leave of the House % wmefs # qr-anr v ue @ 81 rg)

Mr. Speaker : Yes, itis more than eleven. So, the leave is granted. Sampat Singh
Ji, please continue. (Interruption)

31t e R« wftey W2, ¥ ST AT e, (¥} 79 =ray)

Mr. Speaker : Sampat Singh Ji, you have been granted the leave. Take up the
motion. (Interruption) ¥eag fi 9, s s veoHde dhery ofgn | (v o sreeEm)
leave has been granted to you. (Interruption) Read your metion. (Interruption)

Y g R wiie w, S i snue oo 2 2 Rore wee & arer TR e
ey W it AR Sl v e a6 o @) § | (o ol oraur) R oeE @
RIS S BT oA T o YeT & 5 uone T & 9R-6R Sl @ feang e W T
F1 (¥R 4 erauTgH g § e st & F il e Reare sear w2 (@
A wEa) ged A i & st o @ sl e g @ e ¥ (e W
e aer Wit uierrie Enedt i ar T et 7 (W v s |

Shri Randeep Singh Surjewala : Sir, how can this misconduct be permitted?
{Interruption) ‘

Mr. Speaker ; Please sit down everybody. {Interruption) 5it down‘plﬂase. Yes,
Mr. Sampat Singh i, carry on. (Interruption) Why do you vield? Why dan't you read
oui?

(5% T e ATl Sl % it waer arae-ame et e ws Bie
W= & A F e | )

ot e T el o), g S el o vk mar o F |zl i § 7 anren
AT 8 UG wEw g | (¢ TF =mem)

Mr. Speaker : [ have allowed you to read your motion. {Interrupticn)

Shri Sampat Singh : Sir, the opposition members are making noise loudly. In
these circumstances how can [ read my motion? (Interruption) They are disrupting the
proceedings. (Interruption} They don't want to leave on this, {Interruption)

(38 w7 e Ave witdaet & wft Wev se-arrElt ofiet ox @R e sie-aiR
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0 | (W 19 evgur) Speaker Sir, please allow me for one minute. it e, § vk ow
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Mr, Speaker : Please sit down everybody. (Interruption) S [y AT TERy
T STl Wen O 5 i SR BT Y e ) iy T ¥ 1 (R
T W T §7 S | (T 0 R A AT it do wEd | (W ug SeT)
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Mr. Speaker: Nothing is to be recorded here. (Interruption) @19 T 3o He)
v Y | e W e AfE | e g S e arae e ug | (R

oY EITE WG © R0 HEIEY, #RE
Mr. Speaker : Nothing is to be recorded,
oy et P © o TR, T A O el T o e R ) W
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Myr. Speaker : Hon'ble Member the House is adjourned for 13 minutes.

(The Sabha then *adjourned for 15 minutes and re-assembled at 3.37 p.m.)
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Mr. Speaker ; Prof Sampat Singh Ji, you may speak.

Prof. Sampat Singh ; Speaker Sir, I seek your permission to take the leave of the
House on the Adjournment Motion. (Interruption)

Mr. Speaker : Rampal Ji, please sit down. My & wmgdl, (91 ¢ wirawr)
ot vrerarer srert : WA R, ww dev we-sgfe 21 So it cannot be discussed, Wt

mw&rmwﬁw*rwwmﬁm%frma?rwﬁﬁﬁmwﬁ%!
T e

ot e : AT 40 WTEY ! Majea i, you are standing without my permission.
(Interruption) Please sit down, I will not allow you. {Interruption) 3% & ey IO T ¥
#. you should seek prior permission to speak. First, you should agk me to allow you to
speak. (Interritption) Nothing 15 to be recorded whatever is said without my permission,

Y T |G ¢ iy He, wek ‘
ot arezrer ; s A9 T B R wE gv § wita AT (R v =
o) O ST iR WY, e

Mr. Speaker ; Majra Ji, you are not obeying the Chair. (Interr uption} I am
warning you, Please resume your seat. (Interruption).

ot Trmarer AR : WieY WY, s

M. Speaker : Mr. Majra, I am warning you. Please resume yor seat otherwise [
wili name you. Everybody resume his seat please. T am warning you, Please resume your
seat.

i arenar Hm%ﬁ%ﬁﬂ‘s‘m 4@ o | You are standing without my permission,

TEe 4/ 31 You do not have got my permission. If you again stand up without my
permission then T will name you.

ol IPRGIE WO : WET TR, Hehx
M, Speaker : Let him read his motion first.
) U HIORT : WiwY WY, s

(59 T Wa A guiert $fusr Svme simaer & wft e gar Rl syl e
T G A T 39 H ST ARl e o '

) wezer : awTEr oft, el g AfER (e v =aEm)
off AN PR aviet : T RW, B ) Buw wod el v & ws § (s o
)

**W:ﬁ%‘mﬁmﬁ?ﬁéﬁﬁﬁmwi




(642 gfraron fasy W 14 o, 2013

aﬁﬂmwm‘f:ﬂwm,ﬁmﬂgﬁwrruﬁﬁrwwamﬁﬂ%mﬁwﬁ
e ol AT < T § 1 (SR T S T S At e wed § e e geEd o
& TEw ¥ Y U E ("afhwfimam)ngwaﬁw%%ﬁﬁﬂwéﬁwaﬁwﬁﬁ
=t T vg 27 (Efm;faimasm)..axm&wrﬁﬁw.swﬁﬁaﬂw@m%mmma
ﬁmw@ﬁé‘%w%ﬁsm%ﬁaﬂ’ﬁﬁ?"wwﬁ?ﬂmﬁ... (=R Td =)
ATER Tt G S W W E (47T 7 egE) B BT e A & FE BT @ A
W%(Wqﬁm%ﬁ%ﬁmiﬁwﬁ:mﬁ%ﬁwﬁﬂmmﬁmﬁw
w27 (ﬁﬁwﬁ'mw)Wﬁwﬁﬂmﬁwﬁmﬁgﬁm%aﬁ?aﬁ@w@l(gﬁv@
)

wew! W A A
Mr. Speaker: Hon'ble Members, please sit down. {InterTuption)

(wwwaﬁmﬁmﬁﬁfmﬂwmaawﬂwwwmw
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of) ey greire T : T RIS, T A AT T (A T
Mr. Speaker : Nothing is to be recorded.
ofY e Tvet AT [ MRS

Mr. Speaker: Majra ji, please stop all this. (interruption) &9 ol g eE [T

i} ariies TR SEIgY s

o g + e oft, g off @i A | (U 1d =R

A} TP TS HEGTQ) ¢ B

Mr. Speaker: [ am warning you. You all may please go to your seats. 31T BTSH
i fome o < &, o e 7 e 7 9 € arry et wfet uy Sl e s Wel
w ondd | (freh)  Iam requesting you last time. You may please go 1o your seats. (noises
and interruption). Don't interrupt the House, (Interruption).

¢ All the members of Indian National Lok Dal and a member of Shiromani Akali Dal
present in the House did not pay heed 1o the repeaied requests made by the Hon'ble
Speaker and continued raising slogans in the well of the House.)

oft aremer : anT wefy e sl el W WEA | (moises and intetruption) Hon'ble
Members go back to your seats. This is the last warning, { am issuing to you. (noises and
interruption) Hon'ble Members go back to your seats. (noises and interruption)
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{All the members of Indian National Lok Dal and a member of Shiromani Akali Dal
present in the House did not pay heed to the repeated requests made by the Hon'ble
Speaker and continued raising slogans in the well of the House.)

Mr. Speaker : Hon'ble Members, you are interrupting the proceedings of the
House. (noises and interruption). Please maintain the decorum of the House. {noises and
mterruption).

Alright, I am naming S/Shei Ashok Kashyap. Ashok Arora, Bighan Lal Saini,
Bahadur Singh, Dharampal Obra, Dilbag Singh, Ganga Ram, Hari Chand Middha,
Abbay Singh Chautala, Jagdish Nayar, Kali Ram Patwari, Krishan Fal Panwar,
Krishan Lal, Mamu Ram, Mohammad Ilyas, Narender Sangwan, Naseem Ahmed,
Pardeep Chaudhary, Parminder Singh Dhull, Prithi Singh Nambardar, Phoot Singh Kheri,
Raghbir Singh, Rajbir Singh Barara, Rameshwar Dayal, Saroj Mor, Subhash Chaudhary,
Ram Pal Majra. and Charanjit Singh Rori. | have named afl of you. Please leave the
House. Please leave the House, 3ITa w18 93 | {71 w& <y v a1ee s | (31K o

ST AT FIEE S | (T9 U9 wrar)

(All the members of Indizn National Lok Dal and a member of Shirornani Akali
Dal did not withdraw from the House and continued raising stogans in the well of the
Houge.) ‘

Mr. Speaker : Marshal take them out of the House.

(At this stage, the Sergeant-at-Arms with the aid of the Watch & Ward Siaff
took them out of the House,)

=lt 3y wesrar witeren, TLyey. S wivaver P wy Wave v whier % Sar b e i
W A vet o e arftrasre i <iEd v e e 1 oy wat 6wl

Mr. Spesker ; Hon'ble Members, an important discussion/debate on Adjournment
Motion has to take place. (interruption)

). e (g« vt we, # TE e £ v e @) T dae w whde e
o S | (=i e ) ‘

Mr. Speaker : Hon'ble Members, this matter will be discussed for two hours
because this motion has to terminate within a time span of twa hours. So, [ am fixin o just
two hours then we have 1o take up next motion, Most of the Members want to speak on
this issue 50, please take care of time. Mr. Sampat Singh, you may move your motion.

Prof Sampat Singh : Sir, T heg to move—
That the House do now adjourn.
ot ot B et WRTER, T fRe W wo € T wed By #)

M, Speaker : Please sit dowr.
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yout entire motion. '
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Mr. Speaker : Mr. Ahmed, if you want to speak then please conclude in one
minute?
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Industries Minister (Shri Randeep Singh Surjewala): Sir, our friends of BIP are
there.  Of course. their leader has gone. Madam Kavita Jain is there. Let have their
opinion on behalf of the BIP.
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Shri Randeep Singh Surjewala : Qur learned colleague has given her persanal
stand but the Leader of the BIP Shri Ani Vij is here and since this is a issue of paramount
importance for the futre of children of Haryana. Probity in public life is an instance of

which there would be no two arguments and questions of disagreement. Shri Anil Vij
may also enlighten by his thought provoking views that he always gives.
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M. Speaker : [ have not asked you to speak. You have raised your hand.

Shri Anil Vi ; Yes Sir. It is because again and again [ have been asked to speak
from the Treasury Benches.

Mr. Speaker : But [ have not asked.

ot v Tt wfipe o, 5 A A vee o wEW A e o g e ol off
T Y GF § B wiify § weea o arefi 2R iRy ofk W ST B mRe
- ey Ty arel % ow wve & W e W ver § ol e ) i afs fyw g @
S U T g wew A o T # oY fTw v W 3 ey @ Anens o andy &
SRl w1 I @ @ A-gR WEd o mre! i @) 0g gy S vl
§ 1 R, TR 30 39 TN O o df §9¢ SUT el g & 8 'admitted for 26th
February, 2013 Sir, this is admitted for 26th February, 2013 317 3t & 04 77 | ¥,
TE W U g9 FA®! Ghere a1 T 2, this was meant for 26th February, 2013 3%
TR | 26 GRS @1 3W @ A (v s aneq oY | A 9% we wiee § 6 26 mRaN
T U (4 AT w1 feawmy, A8 8 wew | ﬂg**”aﬂﬂﬁﬁﬂmwé‘aﬂ?%—ﬁw

FIIR & FCTTIAR NS TE e T |




A s g s THIHG % Eegle e wa v am ofte & T = {G)79
H ol owd T w AR s @R S e T g W el wrepler
& 39 W) Torer 3 € gwst W L (v o e v, T Y TAOE & T 6 =
e TI? (91N s T oo Fafie T g wwa | el el I |
{9 e gy ‘

e s e e wliey WY, A aTe offw e & | s oI T BTy 3
TR & CTau Feara W

A e SF B, e o B R B Bt @ Prere faur w2 |

#1 aifwes fon - e @, a5 o B @ fear € 45 Rules of Procedure and
Conduct of Business in Haryana Legislative Assermbly ® WY, gUl @ *#r (fre)

Mr. Speaker ; On this issue my ruling has already come. If you want to participate
in the debate which is ongoing, you are most welcome to do it, otherwise if you are
distracting, then you are {nsufting my judgement.
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| M. Speaker : Thank you very much Vij Ji. (Interruption)
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Mr. Speaker : Please sit down. Nothing should be recorded. {Interruption)
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Coaperative Minister (Shri Satpal) : Speaker Sir, is he allowed to speak anything,
how he can speak such a word that is unparliamentary word he is using for my worthy
Minister. Ask him or he will withdraw his words. (Interruption).

Mr. Speaker : Mr. Vij, you should withdraw your words, you should not say
these worcls_ You are a 4¢h time Member of this House. (Interruption)
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Prof. Sampat Singh: I agree, Sir.

Mr. Speaker : Hon'ble Members, ! think the Leader of the House has expressed

his views and as there is a comprehensive debate, there fs no need for further discussion
on it. He has left it to the Leader of Opposition himself,

i L —

EATTHYOT Uy |
0] ﬁwﬁwﬁmﬂmﬁmwm*aﬁ(ﬁﬁw} # yregfir waeh

Mr. Speaker : Hon'ble Members, | have received & Calling Attention Notice
No.9 from Shri Bharat Bhushan Batra, M1 A. and Shyi Aftab Ahmed, M.L.A. regarding
transparency in Public Distribution System in Haryana. Tadmit it. Shri Aftab Ahmed,
ML.L.A. may read out his notice. ‘

ofi 3T oEHE - oy TR, S0 HETT T B L4 T ST S wwe
& farw 37 aive P A & b vy & N, (s R VO] W7 g 997w
81T TR B e ¥ B R, wrm g e T ugw oy Ml T, ¥ W
wfEt o i E eI o @ e af s ¥ WA B T of awt T wEr ¥ B
WEN B T 9 fEeE fieew 3 B e ofee

mmﬁmwm&waﬂﬁmeﬁwmmﬁﬁwﬁmww
R 2

a9 g e F a2 i sy @ oo B T @i
ey A 0. ol G oRer e amyfs e i wdte, 8 e T T
'&aﬁwm?Wa&mfﬁﬁw%ﬂwmaﬁw%mvwmﬁw
wﬁ@ww%mﬁ%%ﬁwﬁwﬁmﬁﬂﬂ?wam'ﬁrémﬁvﬁu‘m
o A e gy oy w R g |

R ooy # uftem e we fdioa v Tua T & i S
@ falikd fsar = o7 & oiv gt A F ST e T Rafre @ wer & 0
AR, T B RT3 TR TR T 1 Sy T & 0 & ) HITe By
e § ol S O v Ty |

¥ were F i o ¥ B oW W6e § waT Fouew w0 v aEE <




(6)84 Eharor e = 14 ==, 2013

b3

FRIE -
Mr. Speaker ; Now, the Hon"ble Mindster will give his reply.
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Mr. Speaker; Ts it the sense of the House that the time of the sittin £ of the House
may be extended for half an hour.
Voices: Yes. yes.
Mr. Speaker : The time of the sitting of the House is extended for half an hour.
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Mr. Speaker : Hon'ble Members, I have recejved Calling Attention Notice from
Shri Sampat Singh, MLA regarding crop loss by heavy hailstorm in Hatryana and I admit
it. Calling Attention Notice Nos. 28 and 29 given notice of by Shri Perminder Singh
Dhull, MLA, and three other ML As and Shri Dharam Pal Obra, MLA respectively being
on similar subject have been clubbed with Calling Attention Notice No, [0, Calling
Attention Notices Nos, 37, 39, 41, 42, 43 and 44 by Shri Krishan Lal Panwar, MLA &
three other ME.As, Shri Anil Vij, MLA, Shri Anand Singh Dangi, ML A, Shri Krishan Pal
Gujjar, MLA, Shri Abhay Singh Chautata, MLA & three other MI.As and Shri Bishan
Lal Saini, MLA have also given on the simjlar subject so, they are also allowed to raise
their supplementaries. Now, Shri Sampat Singh, MLA, may read out his notice.
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Mr. Speaker : Honble Members now Hon'ble Minister will give his reply.
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Mr. Speaker : Hon’ble Members, in pursuance of Rule 243 of the Rules of
Procedure and Conduct of Business in the Haryana Legisiative Assembly, T lay the
Report of the Rules Committee on the Table of the House containing the recommendation
tegarding amendment in the Rules of Procedure and Conduct of Business in the Haryana

Legislative Assembly.

T 2013-14 % f310 Tore ov wRITey Tt

Mr. Speaker : Hon'ble Mermbers, now the general discussion on the Budget
Estimates for the year 201314 will take place tomorrow. '
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Mr., Speaker : Now, the House stands adjourned il 10.00 A.M. tomorrow.

*19.00 Hrs.[(The Sabha then *adjourned 111 10.00 A.M. on Tuesday, the
Sth March, 2013.) : ‘







